A No. 334 of 2010

Malaya Rangan Kanungo. ... Applicant
‘ VS
Union of India & Ors.. ... Respondents.

Order dated: 23.01.2012

CORAM:

How'ble Shrt C R Mohapatra, Member { Admin.)
&
Hon'ble Shn A, K. Patnatk, Memberf Judl )

In view of the memo dated 23.01.2012 filed by

Mr. P.CSeths, Ld Counsel for the applicant seeking

withdrawal of this {.,".,AA,'the (.A. 15 dismissed as withdrawn.

MEMBER (Tudt ) MENZ—&{(Admn.)

o
.



